
ITEM NO.36               COURT NO.6               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  116/1998

JUSTICE SUNANDA BHANDARE FOUNDATION                Petitioner(s)

                                VERSUS

U.O.I. & ORS.                                      Respondent(s)

(IA No. 134118/2018 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 13/2015 - DIRECTIONS
IA No. 10/2015 - DIRECTIONS
IA No. 14/2017 - DIRECTIONS
IA No. 11/2015 - EXEMPTION FROM FILING O.T.
IA No. 93954/2018 - EXEMPTION FROM FILING O.T.)
 
WITH

C.A. No. 11938/2016 (XIV-A)
(ONLY OFFICE FOR DIRECTION IS TO BE LISTED BEFORE HON'BLE COURT
IA No. 130117/2018 - APPROPRIATE ORDERS/DIRECTIONS)
 
Date : 19-01-2024 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE HRISHIKESH ROY
         HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA

For Parties Mr. Satya Mitra, AOR
                   Mr. Colin Gonsalves, Sr. Adv.
                   Ms. Mugdha, Adv.
                   Mr. Kamran Khwaja, Adv.
                                      
                   Ms. Manali Singhal, Adv.
                   Mr. Santosh Sachin, Adv.
                   Mr. Deepak Singh Rawat, Adv.
                   Ms. Aanchal Kapoor, Adv.
                   Mr. Tejasvi Kumar, Adv.
                   Mr. Ambar Qamaruddin, AOR
                                      

Mr. Prashant Kumar, AOR
                   Mr. D. S. Mahra, AOR
                   Mr. R. Sathish, AOR
                   M/S.  K J John And Co, AOR
                   Mr. Arjun Garg, AOR
                   
                   Mr. K.M. Natraj, A.S.G.
                   Mr. Vikramjit Banerjee, A.S.G.
                   Mr. R R Rajesh, Adv.

Mr. Amrish Kumar, AOR
                   Mrs. Sunita Sharma, Adv.
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                   Mr. Amit Sharma, Adv.
                   Mrs. Rekha Pandey, Adv.
                   
                   Mr. M. Yogesh Kanna, AOR
                   Ms. Pragati Neekhra, AOR
                   Mr. Satish Vig, AOR
                   Ms. Sushma Suri, AOR
                   
                   Mr. Devendra Singh, AOR
                   Ms. Mansha Shukla, Adv.
                   Mr. Vivek Mishra, Adv.
                   Mr. Ajay Nain, Adv.
                   Mr. Anmol Harna, Adv.
                   Mr. Ashish Sheoran, Adv.
                   
                   Mr. Gopal Singh, AOR
                   Mr. Nirnimesh Dube, AOR
                   Mr. Sunil Fernandes, AOR
                   
                   Mrs. D. Bharathi Reddy, AOR
                   Mr. Nishant Sharma, Adv.
                   Ms. Adviteeya, Adv.
                   
                   Mr. Gulshan Kumar Bajwa, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Raju Sonkar, Adv.
                   
                   Mr. T. V. George, AOR
                   
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. S. Udaya Kumar Sagar, AOR
                   Mr. Shibashish Misra, AOR
                   Mrs. Anil Katiyar, AOR
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Milind Kumar, AOR
                   
                   Mr. Praveen Swarup, AOR
                   
                   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.
                   
                   Ms. Rajkumari Banju, AOR
                   Mr. Abhijit Sengupta, AOR
                   Mr. Shree Pal Singh, AOR
                   Mr. B. Balaji, AOR
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Tapesh Kumar Singh, A.A.G.
                   Mr. Prashant Bhardwaj, Adv.
                   Mr. Aditya Pratap Singh, Adv.
                   Mr. Priyanshu Malik, Adv.
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                   Mr. Guntur Prabhakar, AOR
                   Mr. Abhishek Chaudhary, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Ms. Bharti Tyagi, AOR
                   Mr. Ashok Mathur, AOR
                   Mr. Ranjan Mukherjee, AOR
                   Mr. Rajiv Kumar Choudhry , AOR
                   Mr. Ramesh Babu M. R., AOR
                   
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. R. Bala, Adv.
                   Mrs. Sunita Sharma, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishan Kant Dubey, Adv.
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mrs. Indira Bhakar, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat Parihar, Adv.
                   
                   Mr. P. V. Yogeswaran, AOR

                   Ms. G. Indira, AOR
Mr. Harnaman Singh, Adv.
Mr. Rahul Tiwari, Adv.
Mr. Gandeepan, Adv.

                   Ms. Hemantika Wahi, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Kabir Shankar Bose, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   
                   Mr. Anuvrat Sharma, AOR
                   
                   Ms. Diksha Rai, AOR
                   Mr. Arijit Dey, Adv.
                   Ms. Apurva Sachdev, Adv.
                                      
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Dhanesh Ieshdhan, Adv.
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                   Mr. G. Prakash, AOR
                   Ms. Rajani Ohri Lal, AOR
                   
                   Mr. Manoj Ranjan Sinha, Adv.

Mr. Deepak Sain, Adv.
                   Ms. Nisha, Adv.

Mr. Ashish R., Adv.
                   Mr. Rameshwar Prasad Goyal, AOR
                                      
                   Dr. Monika Gusain, AOR
                                      
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Saravjit Pratap Singh, Adv.
                   
                   Mr. Jagjit Singh Chhabra, AOR
                   
                   Mr. Anil Shrivastav, AOR
                   Mr. Anil Shrivastav, A.A.G.
                   
                   Mr. Shreekant Neelappa Terdal, AOR
                   Mr. K. V. Mohan, AOR
                   Mr. Chanchal Kumar Ganguli, AOR
                   
                   Mr. Shantwanu Singh, Adv.
                   Mr. Rahul Dubey, Adv.
                   Ms. Pragya Singh, Adv.
                   Mr. Sunny Singh, Adv.
                   Mr. Akshay Singh, Adv.
                   Mr. Raj Kishor Sinha, Adv.
                   Mr. Ashok Kumar Singh, AOR
                   
                   M/S. Arputham Aruna And Co, AOR
                   
                   Ms. Vanshaja Shukla, AOR
                   Ms. Rachna Gandhi, Adv.
                   
                   Mr. Narendra Kumar, AOR
                   
                   Mr. Sunny Choudhary, AOR
                   Mr. Sandeep Sharma, Adv.
                   Mr. Mayur Chaturvedi, Adv.
                   Mr. Karan Bishnoi, Adv.
                   Ms. Pranjal Mathur, Adv.
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Uttara Babbar, AOR
                   M/S. Plr Chambers And Co., AOR
                   Mr. Nishant Ramakantrao Katneshwarkar, AOR
                   
                   Mr. Bharat Bagla, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Abhikalp Pratap Singh, Adv.

Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya Aniruddha Pande, AOR
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Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Raavi Sharma, Adv.

Ms. Yamini Singh, Adv.
Mr. Kartikey, Adv.

                   Mr. Adarsh Dubey, Adv.
                   
                   Mr. Abhinav Mukerji, AOR
                   
                   Mr. Ardhendumauli Kumar Prasad, A.A.G.
                   Mr. Vishnu Shankar Jain, AOR
                   Ms. Shashi Shekhar Kumar Prasad, Adv.
                   Ms. Ananya Sahu, Adv.
                   Mr. Parth Yadav, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Ms. Mani Munjal, Adv.
                   
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Devvrat Singh, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   
                   
                   Mr. Avijit Mani Tripathi, AOR

Mr. Upendra Mishra, Adv.
Mr. P.S. Negi, Adv.

                   Mr. Vikas Bansal, Adv.
                   Mr. T.K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Ms. Aswathi M.k., AOR
                   Mr. T. R. B. Sivakumar, AOR
                   Mr. K. V. Vijayakumar, AOR
                   Mr. Sahil Bhalaik, AOR
                   
                   Mr. Shreyas Awasthi, Adv.
                   Ms. Lihzu Shiney Konyak, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Mr. Aravindh S., AOR
                   
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Snidha Mehra, Adv.
                   Mr. Nishesh Sharma, Adv.                   
                   
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. Shreyas Awasthi, Adv.
                   Ms. Lihzu Shiney Konyak, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Ms. Aswathi M.k., AOR
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                   Mr. Nishant Ramakantrao Katneshwarkar, AOR     

                                
                   Mr. Guntur Prabhakar, AOR
                   Mr. Shree Pal Singh, AOR
                   Mr. Rahul Kaushik, AOR
                   Mr. Sahil Bhalaik, AOR
                   Mr. T. R. B. Sivakumar, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. M. Shoeb Alam, AOR
                   Ms. G. Indira, AOR
                   
                   Mr. Tanmaya Agarwal, AOR
                   Mr. Wrick Chatterjee, Adv.
                   Mrs. Aditi Agarwal, Adv.
                   Mr. Vinayak Mohan, Adv.
                   
                   Mr. Aravindh S., AOR

Mr. Rushab Aggarwal, Adv.
Mr. Pashupati Nath Razdan, Adv.
Ms. Maitreyee Jagat Joshi, Adv.
Mr. Astik Gupta, Adv.
Mr. japnish Singh Bhatia, Adv.

Mr. Vivek Jain, DAG
Mr. Karan Sharma, AOR
Mr. Abhinav Jain, Adv.
Mr. Rajat Jain, Adv.
Mr. Rishabh Sharma, Adv.

Mr. Anoop Rattan, Sr. Adv./A.G.
Ms. Radhika Gautam, AOR
Mr. Pradeep R., Adv.
Mr. Abhishek Singh Chauhan, Adv.

Ms. Devina Sehgal, AOR
Mr. Dhananjay Yadav, Adv.

Mr. Sumeer Sodhi, AOR
Mr. Prasang Sharma, Adv.

                   
          UPON hearing the counsel the Court made the following

                             O R D E R

This Writ Petition under Article 32 pertains to implementation

of  the  provisions  of  the  Persons  With  Disabilities  (Equal
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Opportunities, Protection of Rights and Full Participation) Act,

1995, now replaced by the Rights of Persons with Disabilities Act,

2016.

On 06.03.2020, this Court passed an order directing all the

State Governments to file their respective compliance affidavit.

The  learned  counsel  for  the  petitioner(s)  Ms.  Manali  Singhal

submits that many of the States are yet to file their response in

pursuant to the order passed by this Court on 06.03.2020.

Accordingly,  all  the  States/UTs  which  have  not  filed

compliance  affidavit  i.e.,  Andaman  and  Nicobar  Islands,  Andhra

Pradesh, Arunachal Pradesh, Assam, Bihar, Chandigarh, Chhattisgarh,

Dadra  and  Nagar  Haveli,  Daman  and  Diu,  Goa,  Gujarat,  Haryana,

Himachal Pradesh, Jharkhand, Karnataka, Lakshadweep, Ladakh, Madhya

Pradesh,  Maharashtra,  Manipur,  Meghalaya,  Mizoram,  Odisha,

Puducherry,  Punjab,  Rajasthan,  Sikkim,  Tamil  Nadu,  Telangana,

Tripura, Uttarakhand and West Bengal are directed to file their

response, in terms of this Court’s order dated 06.03.2020, within

eight weeks from today.  The other States are also permitted to

file  updated  affidavits  if  something  further  has  happened  in

pursuant to their last affidavit.

A copy of this order be communicated to the Chief Secretary of

all the States/UTs.

(NITIN TALREJA)                                 (KAMLESH RAWAT)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR
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